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Government of Jammu and lGrhmlr
Gcneral Admlnl!ilndon Dcprrtncnt

(Sen lces) Civil Secretariatt,
SrinaqEr.

Notification
Srinagar, the 96 tune, 2026

S.O 165 ,- In exercise of the powers conferred under

section 139 of the Jammu and Kashmir Water Resources

(Regulation and Management) Act, 2010, the Go\rernment of Union

Territory of Jammu and Kashmir appoint Mr. Manoj Gupta, Chief

Engineer as Member of the Jammu and lGshmir Water Resources

Regulatory Authority.

The appointment of Member shall take effect from the

date he assumes the charge of the post in the Authority.

(M.Raju) IAS,
Commlsloner/Secretary b tlre Government.

No : GAISERV0T\N I 17 I 202t

Copy to the:

1. All Financial Commissioners (AddiUonal Chief Secretaries).
2. Mditional Chief Secretary to the Honble Chief Minister.
3. Director C,eneral of Police, J&K.
4. All Principal Secretaries to the C:overnment.
5. Principal Secretary to the Hontle Ueutenant Governor.
6. AddiUonal Secretary (Jammu, Kashmir and Ladakh), Ministry of

Home Affairs, Government of India.
7. Chief Electoral fficer, J&K.
8. All Commissioner/Secretaries to the Govemment.
9. Chairperson, J&K Special Tribunal.
10. Director @neral, l&K Institute of Management, public

Administration and Rural Development
1 1. Divisional Commissioner, Jammu/lGshmir.

Dated:09.06.2026

By order of the Govemment of Jammu and Kas|gir.
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12. Principal Resident Commisiornr, J&K Goremment, New Delhi.
13. Secretary, J&K Public Senrice Commission.
14. All Heads of the Department/Managing Drectors.
15. All Deputy Commissiorrcrs.
16, Director Estates, Jammu/tGshmir.
17. Seo@ry, J&K Services Selecdon Board.
18. Director, Archives, Ardneology and Museums, J&K.
19. Dirrtor InformaUon, J&K.
20. fficer concernd.
21. Private Secretary to Hontle Chief Minister.
22, Secretary, J&K Water Resource Regulatory Authorlty,
23, General Manager, @vemment Press, Jammu/Srinagar.
24. Private Secretary to Hontle hputy Chief Minister.
25. Private Secretaries to all Hontle Ministers.
26. Private Secretary to Mvisor b Hontle Chief Minister.
27. Prlvate Secretary to the Chief Secretary.
28. Privste Secretary to C-ommissioner/Secretary to the

Govemment, C:eneral Administration Department.
29. Incharge Website, GAD.
30. Stock file.


